FORM A

PUBLIC ANNOUNCEMENT

[Under Regulation & of the Insolvency and Bankruptcy Board of India
{Insohvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

RAJESWARI INFRASTRUCTURE LIMITED
RELEVANT PARTICULARS

1.\ Name of Corporate Debtor RAJESWARI INFRASTRUCTURE LIMITED

2 (Date of meorporation of Corporate Dedlor | 190401993

3. [ Autharity undar which Corporate Debior is | Registrar of Companies- Chenna
incorparaled | registerad

4 | Corporate Mentity No. | Limibed Liability | L72300TN1933PLO024868
[denification Mo. of Carporate Debdor

& | Address of the registered office and Flot No. 248, Door Mo, 18/23, 2nd Cross Street, East
principal office: {if any) of Corporate Debtar | CIT Magar, (Nagr CIT Magar Market), Nendanam
Ghenngi Tamil Mady- BI0025

| & {Ingotvency commencement date in 10.05.2023 (Crder conveyed on 15.05.2023)
respect of Corporate Debior
7. |Estmated date of ciosure of insolvency | 06.11.2023
resciution process

8. |Mame and Registration number of the Mr. Sanjay Mehra

ingobvency professional acting 25 Intanm | Reg, No. IBSIIPA-OINP-PO1818/2019-2020/1 2734
|Resoiution Prafessional
g | Address & emad of the insarm resciution | -1, Third Floar, Gaedanjsi Enclave, Opp
professonal, as regstered with the board | Aubind Callege, New Dalhi- 110017
E-mail: sangay. mafu‘aﬁ-t@gmall COm

10| Address and e-mail io be used for B-1, Thid Fh:-:lr GEE%EIHE:I Enclave. Opp
comespondence with the Inéenm Aurbinda Callage, Naw Delhi- 110017
Resolufion Professional E-mail: rajeswar cirpi@armail.com
11.{ Last dade for submission of claims 24.05,2023

12| Classes of credtors. if amy, under chause [B) | Mo dlass is accessible al tis port of lime
of subrsacion B8] of sechion 29, ascarianed
by thes Inberim Ressolufion Prodassianal

11| Mames of insahvency professionzls idendhied| MIA
o a0t as authorsed reprasantalive of creditons
nadass (three names far sach cass)

12 (5] Relevant forms and [a) Web Ink: hitps:ifiabi.govin‘en/home/downinads
{b} Desails of authorized representatives | (b) Physical Address: The Insoéivency and Banknupicy
ara avalable al: Boand of India (IBEL). Tth Fioor, Mayur Blawan,

shankar Market, Connawght Gircus, Mesw Delbe- 110001

Wotice & hereby given that the National Company Law Trbunal has ordered e commencement of a
corporate insahancy resalution process of the Mis Rajeswari Infrastructure Limited On 15 May 2023.
Thecreditors of s Rajeswan Infrastruciure Limited, are hereby caled upon to submit thel diaims with
mﬁn l:;'ﬂt:e‘-:re 24 May, 2023 fo the Interim Resoiution Professional al the address menfioned against
enitry Mo, 10;

A financial craditor belonming to & class, as listed apainst the antry Mo, 12, shal indicate #s chaica of
authorized representative fram amang the three insodvency professionals listed against entry No. 13 o act
a5 authorzad repraserlative of the class [Alotleas under Real Estate project]in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.

Sanjay Mehra

Interim Resclution Professionsd for Rajeswar Infrastructure Limited

Date : 16.05.2023 Regn No.: [BENPA-D0IP-PO1S1820 1220200112734
| Place; New Delhi AFA Valid upto: 26th March, 2024
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